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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL

EASTERN ZONE BENCH, KOLKATA

ORIGINAL APPLICATION NO. 01 /2025/EZ

In The Matter of:

State of West Bengal & Ors.

- Ry ) .
Z VAN Sarbani Brahma

VERSUS

. RESPONDENT(S)

APPLICANT

RESPONDENT NUMBER 04, DISTRICT MAGISTRATE & COLLECTOR,

FACT FINDING REPORT IN THE FORM OF AFFIDAVIT ON BEHALF OF THE ‘

HOWRAH.
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| [Solemn Order dated 09.01.2025
passed in WPA (P) 453 of 2024, by

Hon’ble High Court, at Calcutta is

annexed herewith

Filed by
SIBOJYOTI CHAKRABARTI
Advocate

For The State of West Bengal
Email: subho.advocate@gmail.com

(M): 9007035534
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA

ORIGINAL APPLICATION NO. 01/2025/EZ

RN In The Matter of:
: Sarbani Brahma
... APPLICANT

VERSUS

State of West Bengal & Ors.

... RESPONDENT(S)

FACT FINDING REPORT IN THE FORM OF AFFIDAVIT ON BEHALF OF THE
RESPONDENT NUMBER 04, DISTRICT MAGISTRATE & COLLECTOR,

HOWRAH.

I, Deepap Priya, D/o Sri L. Palraj , by faith- Hindu, by occupation-service,
presently posted as District Magistrate & Collector, Howrah, having office at
New Collectorate Building, 3t Floor, 6, Rishi Bankim Chandra Road, P.O &
P.S & District: Howrah, Pin: 711101, do hereby solemnly affirm and declare

as follows:-

1. That, I am working as District Magistrate & Collector, Howrah district,
having my office at New Collectorate Building, 3t Floor, 6, Rishi
Bankim Chandra Road, P.O & P.S & District: Howrah, Pin: 711101, and
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1 am well acquainted with the facts and circumstances of the case and
as such I am competent to swear, sign and affirm this fact finding

report in the form of affidavit.

. That this report of the Fact Finding Committee in the form of affidavit is

filed in compliance to the Solemn Order dated 08.01.2025, passed by
the Hon'ble National Green Tribunal, Eastern Zone Bench, Kolkata.

. That the present original application has been filed interalia seeking

removal of rubbish, solid waste materials and industrial effluents from
the pond situate at R.S. Dag No.973/L.R. Dag No0.953, R.S. Khatian
No.1153, L.R. Khatian Nos. 495, 10022 and 14368-14387, District -
Howrah, Block - Domjur, Mouza - Bankra, Pin — 711403. The said
pollution is stated to be caused to the pond in question by the
Respondent Nos.12 to 24. It is alleged that the Private Respondent
Nos.12 to 24 are unlawfully discharging industrial effluents, toxic
substances and hot wastewater from the workshops of M/s Meraj
Industries and Ashrafi Copper and Alloys Cent Cast located at R.S. Dag
No.954, Mouza — Bankra. It is also alleged that the said Respondents
made illegal constructions/pucca structure constructions on the side

parts of the pond in question.

4. That the Hon’ble Tribunal in paragraph 09 of the Solemn Order dated

08.01.2025 (hereinafter referred to as the said Solemn Order) has been
pleased to constitute a Fact Finding Committee comprising of the

following members:-

(i) District Magistrate & Collector, Howrah or his representative not

below the rank of Additional District Magistrate (ADM).
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(i)  Senior Scientist, West Bengal Pollution Control Board,

That in paragraphs 10 and 11 of the said Solemn Order the Hon’ble
Tribunal has been pleased also to interalia direct the Committee to visit
the site in question and submit a Fact Finding Report with regard to the
allegations as stated in the original application and the District
Magistrate Howrah shall be the Nodal office for all logistic purposes and
for filing the Fact Finding Report on affidavit.

5. That in pursuance to the Solemn Order dated 08.01.2025, passed by
the Hon’ble Tribunal, accordingly Committee has been constituted
comprising of the following members:

(1) Sri Azar Zia, ADM (LR) & D. L. &L. R. O, Howrah

(i) Smt. Jayati Mitra, Assistant Environmental Engineer,
WBPCB, Howrah Regional Office, West Bengal Pollution
Control Board.

The following officials were also present to facilitate the inspection:

(@)Mr. Partha Pratim Sadhukhan, Officer-in-Charge,
Environment Section, District = Administration,
Howrah.
(b)Mr. Nirod Baran Sarkar, Joint Block Development Officer,
Domjur. Development Block.
(c) Shri Babulal Kanraar, Revenue Officer, Office of the BL &
LRO, Domjur Block.

(d)Shri Swapan Kumar Mondal, Revenue Officer, Office of
the BL & LRO, Domjur Block.

(e) Shri Tapas Kumar Pramanick, Secretary, Bankra-II, Gram
Panchayet.

(f) Shri Badrul Haque, Executive Assistant, Bankra-II, Gram

Panchayet, " X
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6. The Committee inspected the site in question on 0 1.02.

’2()25 at 12 noon

and made the following observations.

1.

iv.

The said plot is located in a predominantly residential
neighborhood surrounded by houses, shops, and few small-

scale industrial units. The said plot is butted and bounded

by a gated brickwall.

. The report submitted by the BL& LRO, Domjur Block reveals

that as per official records the classification of the land in LR
Plot No. 953corresponding to erstwhile RS Plot No.973 is
Pond (Pukur) (Copy enclosed and marked as R-1).

.The said pond, situated within the plot, was covered with

aquatic weeds and vegetation growth, it seemed to be
partially filled up with debris. It is evident from the
satellite images from Google Earth that partial filling of
the pond and encroachment of shops around the pond
has taken place over the last few years (images attached

as R-2).

The said workshops namely, M/s. Meraj Industries, M/s.
Ashrafi Copper and M/s. Alloys Cent Cast could not be
traced in and around the said plot. However, it appears that
the land under RS plot no 974 corresponding to LR Plot no.
954 adjacent to the pond area corresponding to RS Plot 973
is recorded in the name of the co-owners of these industrial
units namely, Md. Karim Ansari, Md. Matin Ansari, Md.
Mahfuz Ansari, Md. Sahim Ansari, Md. Rahim Ansari (plot

information in respect of LR plot no. 954 is annexed as R-3).

321



322

%/f/"q :
v. In the adjacent RS Plot 974, there was{ :it m‘ai:;b)lc shop

attached with a metal scrap yard on Lhczcastcrn sn/c_l of
the plot adjacent to the pond area, a qtm‘dge 9’113(( a
kitchen (allegedly catering to M/s Albela Biryani), a small
laundry wash unit (classified under dyeing& bleaching
unit as per WBPCB) (M/s. Arif Wash) and a plastic goods
moulding unit (M/s. Moti Bag Centre) within the
premises. However, no discharge of industrial effluent or
domestic sewage into the pond was observed during
inspection. As observed, the discharges were draining into

the adjacent Panchayat drain not connected with the

pond area.

vi. There were a few shops along the boundary wall of the
premises on the eastern and southern periphery abutting
and encroaching upon the pond area, as clearly visible in the
satellite images obtained through Google Earth. As informed
verbally by the landowners, some of these were let-out to the

respondents 17 to 21, while some were shut down or vacant.

vii. Therefore, it is suggested that necessary direction may
be issued to the landowner for immediate restoration of
the said pond including the demolition of shops along the
periphery on the eastern and southern periphery to the
extent of encroachment on the pond area in RS Plot no

973.

Photographs taken during the course of inspection are annexed

herewith.

Photocopy of the Inspection Report of the Fact-Finding Committee
along with coloured photographs are collectively annexed herewith
and marked with the letter R-1".




7. That it is pertinent to mention at

filed a writ petition before the Hon’ble Hig

WPA (P) 453 of 2024 (Sarbani Brahma Versus T
and the same has been dismissed vide

and Rural Development & Ors.)
Solemn Order dated 09.0

date this original application ha

said writ petition has been filed betwee

self same cause of action.

Photocopy of Server Copy of the
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this juncture that the applicant has

h Court, at Calcutta being

he Secretary, Panchayat

1.2025, by the Hon'ble Court just on the next
s been admitted and morcover in the

n the same parties and on the

Solemn Order dated 09.01 .2025 passed

in WPA (P) 453 of 2024, by Hon'ble High Court, at Calcutta is annexed

herewith and marked with the letter ‘R-2".

8. That it is thereforce respectfully prayed that Hon’ble Tribunal may pass

such order/orders as it decms fit and proper in the interest of justice.

Identificd by me
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b

VERIFICATION

Verified at Kolkata by the deponent above named on this lhc

June, 2025 and say that the contents of this affidavit made in par@gr dph nos.
drc true

/ )

1 is true to my knowledge and those made in paragraphs no. 2 to .
to my information derived from the office records and rest arc my rcspcctful

submission before this Hon’ble Tribunal.

Identificd by me

%7/#%/@4«#

30+ 06 207" District Magisti!o

Advocate &

For The State of West Bengal Cotectof Howrah



325

— X -~ L%Hywk/; R—'I ( 1?1

Report of the Committee constituted by Hon’ble National Green
Tribunal, Eastern Zone Bench vide Order dated 08.01.2025 in
connection with OA No. 01/2025/EZ in the matter between Sarbani
Brahma vs State of West Bengal & Ors.

In compliance with the Hon’ble National Green Tribunal, Eastern Zone Bench
Order dated 08.01.2025, an inspection of the site was conducted on
01.02.2025 at 12.00 noon by the committee constituted by the Hon’ble NGT

comprising of the following members:

1. Shri Azar Zia, Additional District Magistrate, ADM (LR & LA & DL &
LRO), Howrah.

2. Smt. Jayati Mitra, Assistant Environmental Engineer, WBPCB, Howrah
Regional Office, West Bengal Pollution Control Board.

The following officials were also present to facilitate the inspection:
1. Mr. Partha Pratim Sadhukhan, Officer-in-Charge, Environment
Section, District Administration, Howrah.
2. Mr. Nirod Baran Sarkar, Joint Block Development Officer, Domjur
Development Block.

3. Shri Babulal Kanraar, Revenue Officer, Office of the BL&LRO, Domjur
Block.

4. Shri Swapan Kumar Mondal, Revenue Officer, Office of the BL&LRO,
Domjur Block.

5. Shri Tapas Kumar Pramanick, Secretary, Bankra-Il Gram Panchayet.
6. Shri Badrul Haque, Executive Assistant, Bankra-II Gram Panchayet,
During inspection, the following observations were made —

1. The said plot is located in a predominantly residential neighbourhood
surrounded by houses, shops, and few small-scale industrial units. The

said plot is butted and bounded by a gated brick wall.
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. The report submitted by the BL& LRO, Domjur Block reveals that as per
official records the classification of the land in LR Plot No. 953
corresponding to erstwhile RS Plot No.973 is Pond (Pukur) (Copy enclosed

and marked as R-1)

. The said pond, situated within the plot, was covered with aquatic weeds
and vegetation growth, it seemed to be partially filled up with debris. It is
evident from the satellite images from Google Earth that partial filling of
the pond and encroachment of shops around the pond has taken place

over the last few years (images attached as R-2).

. The said workshops namely, M/s. Meraj Industries, M/s. Ashrafi Copper
and M/s. Alloys Cent Cast could not be traced in and around the said plot.
However, it appears that the land under RS plot no 974 corresponding to
LR Plot no. 954 adjacent to the pond area corresponding to RS Plot 973 is
recorded in the name of the co-owners of these industrial units namely,
Md. Karim Ansari, Md. Matin Ansari, Md. Mahfuz Ansari, Md. Sahim
Ansari, Md. Rahim Ansari (plot information in respect of LR plot no. 954 is

annexed as R-3)

. In the adjacent RS Plot 974, there was a marble shop attached with a metal
scrap yard on the eastern end of the plot adjacent to the pond area, a
storage shed, a kitchen (allegedly catering to M/s Albela Biryani), a small
laundry wash unit (classified under dyeing & bleaching unit as per
WBPCB) (M/s. Arif Wash) and a plastic goods moulding unit (M/s. Moti
Bag Centre) within the premises. However, no discharge of industrial
effluent or domestic sewage into the pond was observed during inspection.

As observed, the discharges were draining into the adjacent Panchayat

drain not connected with the pond area.

_ There were a few shops along the boundary wall of the premises on the
eastern and southern periphery abutting and encroaching upon the pond
area, as clearly visible in the satellite images obtained through Google
Earth. As informed verbally by the landowners, some of these were let-out

to the respondents 17 to 21, while some were shut down or vacant.

2|
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7. Therefore, it is suggested that necessary direction may be issued to the
landowner for immediate restoration of the said pond including the
demolition of shops along the periphery on the eastern and southern

periphery to the extent of encroachment on the pond area in RS Plot no
973.

The photographs taken during inspection are annexed herewith.

\_J—O,% Qil. M L’Lﬂ.
Y

B
Asst. Environmental Engineer, Additional District Magistrate (LR) &
Howrah Regional Office, WBPCB District Land & Land Reforms Officer
Howrah
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Glimpses of the inspection by the Committee Members in connection with OA No.
01/2025/EZ

bt 5
_"“‘ nGPSanC
Howrah, West Bengal, India
| U76f+p7q, Bankra, Howrah, West Bengal 711403,
India :
Lat 22.611572° Long 88.273222°
5 11:47 AM GMT +05:30

%& 3
Howrah, West.Bengal, India
J76f+p7q, Bankra, qurah, West Bengal 711403,

Kitchen of M/s Albela Biryani on adjacent LR Plot No 954
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..!76f+p5m, Bankra,;/Howrah, West.Bengal 711403,'
India 2 g
Lat 22.611737° Long 88.272996°

01/02/25 11:51 AM GMT +05:30

Bl

M/s. Moti Bag Centre on adjacent LR Plot No 954



Howrah, West Bengal,’India
J76f+c9f, Bankra, Howrah, West Bengal 711403,
India .
Lat 22.611222° Long 88.273322°
' 01/02/25 12:23 PM GMT +05:30

Shops on periphery of LR Plot 953

71
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! ‘Howrah, West Bengal India
J76f+h9m Bankra, Howrah West. Bengal 711403

Lat 22 611546° Long 88.273239°
01/02/25 12:27 PM GMT +05:30

Discussion with locals about the land character and ownership of the shops
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"he Government of West Bengal

The Offie of the Bluck Land and Land Reforms Officer

District -Howrah
Mouza-Bankra
Plot No-953
Sabek Plot No-973

Block- Damijur
It No-055
Classification-Pond

KhatianNo  Classification™ Bhare - ArealAcre)
495 pond 0.2500 0.0500
10022 pond 0.2500 0.0500
14368 pond 0.0333 4.0080
14369 pand 0.0333 0.0080
14370 pond 0.0333 0.0080
14371 pond 0.0333 0.0080
14372 pond 0.0333 0.0080

For Office Use Only

Pape 1 of 4

Abdui Quddus Ansari
Father-Md. Abbas
Add-nija

Buland Javed
Father-Andul Kudus
Add-472/9, GT Road, Shivpur

Md Karim Ansan
Father-Md.Hakim
Add-Nija

Md.Matin Ansari
Father-Md.Hakim
Add-Nija

Md.Mahfuj Ansari
Father-Md,Hakim
Add-Nija

Mid.Sahim Ansari
Father-Md.Hakim
Add-Nija

Md.Rahim Ansari
Fathor-Md.Hakim
Add-Nija

© (0501055)
Thana-Domjur
Total Area(Acre}-0.21
" Ralyat/lessee Name  Remarks



District Mowrah
Mouza-Bankra
Plot No-a53
Sabek Plot No-973

Khatian Nao Classification

133723 pund
14374 pond
13373 pond
13378 pond
14377 pond
14373 pond
34379 pond
For Office Use Only

Q&=

3
The Government of West Bengal

"

ot
7 v y 2\
\;‘ A
! B
. J q"gi

The OMice of the Block Land and Land Reforms Officer

Plotinformation-

Block: Domur
I Mo-04%
Classification-Pond

Share ArealAcre)
0.0157 00040
0.0167 0.0040
0.0167 0.0040
0.0167 0.0040
0.0167 0.0040
0.0333 0.0067
0.0333 0.00067

Pu!‘~‘ .’ ot 3

' R.uyal/Lvs-éé Name

(05G105%)
Thana-Domjur

Total Area(Acre)-13.21

Remarks

Mosarat Jahan
Husband-Md.Ali
Add-nija

Nusra* Safi
Hushand-Md.Safi
Add-Nija

Salma Asrafi
Father-Md.Hakim Ansari
Add-Nija

rfat Jahan
Husband-Parvej Ahmed
Add-Nija

L)

Nikhat Jahan
Father-Md.Hakim
Add-Nija

Md.Karim Ansari
Fathes-Md . Hakim
Add Nija

Md Matin Ansari
Father Md.Haxim
Adlj N”(l
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The Goverament of West doengal .
The Office of the Block Land and Land Refarms Officer
“Plot Information- el e

MR e ena s {G5010,5

District -Howrah Block- Domjur Thana-Domjur
Moura-Bankra Il No-05%
Plot Ne-953 ('I,l,\}.ih._.]l|u||-1’ul|d Total Arca(ACTC)'O-Z‘

Sabek Plot No-973

e T — S oy ARt Y o B e

Khé}i:oﬁ nNd‘ T ‘Ci.;‘;si}-iaatsi;ﬁ- Share Arca(Acre) ; Ralyat/Lessee Name Remarks

14380 pond 0.0133 0.0067 Md.1ahfuj Ansari
Father-Md.Hakim
Add nija

14381 pond 0.0333 0.0067 Sahim Ansari
Father-Md. Hakim
Add-Nija

14382 pond 0.0333 00060y Rahim Ansari

Father-Md.Hakim
Add-Nija

14383 pond 0.0167 0.0033 Mosarat Jahan
Hushand- M, Alj
Add-Nija

14334 pond 0.0167 0.0033 Nusrat Safi
Hushand-Md.Sati
Add-Nija

14385 pond 0.0167 0.0033 Salma Asrafi

Father-Md.Hakim
Add-Nija

14386 pond 0.0167 00033 lvafat jahan
Husband-Parvej Ahmed
Add Nija
Far Office Use Only i E\
l\ o
Crek
N \.}'\\ L A S
L . A
Nage 1 af & y YA K nat
,dg,t.. 3 U{ “ \‘k:'\ “/& ‘&\ S Nt .
/ \ C oA
. & s .)‘\
o * \{.




;(l;wti.tﬁ No

14387

“For Offica Use Only

District -Mowrah
Mouza-Bankra
Plot No-yy 3
Sabek Plot No-973

Classification

pond

T Govarniment of West Bengal

X

The Office of t.r Riock Land and Land Reforms CHficer

Share

00167

1. 0000

-Plot Information-

Elg - D M
N o055
G sfication-Poind

l‘\l\‘vi(i\tl('}

Pags 4y, 4

weq B
B

Il
8

Btacy

10301055)

Thana Domiur

fotat ArcalAcre)i 21

Rawyat, Lecsee Mame

Fakhat Johan
tather Md Hakim
Agid-nija

Remarks
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Name and Address of

— e n g

Special Corlt-;:l’f)?

alatian No.4ys

: i Casy "
Rayat Right; A AL P Atirts Education
1 HR N e 3 laa 4B 4C
Abdul Kuddus Ansar 10000 ;
570 Md Abbas Ray
Sakim- Nij
ATTESTED

S/d- Megible
Revenue Qfficoe 20/08/88

b Dus«gf:ptlon of Land

Share of
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March 2021 :

Path created through RS Plot No 973 for construction activities

3




April 2023

Filling up of major portion of RS Plot No 973 with debris and wild vegetation




May 2024

Latest available satellite image of RS Plot No 973 with partial pond visibility
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Government of West Bengal
Block land & land Reforms Office
Plot Information

Address Bankra

Db Howah Block Domyjur U iu
Bk Dem JL Nc. 055 Thana Dornjur
Classification
MotiaBanka Bajan Land Area 0.3300
.R “ln‘: h\‘ “"’_7«1
RS Plot no 974
kh..;;;;'-h}(—)_.-——Classification " Share Area (Acre) Rayat Rerark.
Nasim Banu
Dagan/Karkha W/e Abdul
3259 iy 0 2000 0.0700
na Kuddus
Addrest- Bankra
. /Karkh SK Sbdul Jabbar
Bagan/Karkha L v s
i 0.100 0.0100 $/0 jinnat 4C appliccble
. Address- Bankra
B goks Md Nasim S/O Sk
Jagan/Karkha ;
5583 _—y 0.0100 0.0100 Ramjan
o Addres:- Bankra
SIS khursid Alam $/0
5584 RORNINE . 5.0100 0.0100 Samsul Hoda
na
Address- Bankra
Karkh Md Gaore £/0 Md
Hagan a
grgs o 0.0200 0.0200  Sukur Address-
a
. Bankra
GO!JI“ ."«'.a;h.fd
Bapan/Karkha
9556 e r’ 0.0200 0.0200  Sardar $/0 Md Al
3

tor Ofice Use Only
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Classification Share Area (Acre) Rayat Remiarks
Arjument tahid
$/0- Abdu!
an/Karkha Kuddus o
10071 Bag : ! 4{4) applicable
na s 0.06%¢ Address-472/9, v P
G.T. Road Dakhin,
Shibpur
Md. Karimn Ansari
Ragan/Kark
14368 - “r{ aa' ha o268 0.0094  S/uMd. Hakim  4(C) applicable
Address-Bankra
Md. Matin Ansari
B / h
14369 aga";:a'k L e 0.0093  S/oMd. Hakim  3{C) applicasle
Address-Bankra
Md. Mahtu;j
Bagan/Karkha Ansari
: ) 00949 4{C Hean
5-,‘ 14370 na 00268 0.00 $/0 M. Hakim {€) applicant
Agldres<-Bankra
¥ Md. Sahim Ansari
ks ¢ arkl
] 14371 pagen/arina, -0 0267 0.0093 /o Md. Hakim  4(C) applicanl

na

Address-Bankra

For Office Use Only

Page 2 of 6

12/02/2025 12.30 0.m




e

Md. Rabim Ansari
Bagan/Karkh
i ::a : S/0- Md. Hakim

Address Bankra

Masarat Jahan
Bagan/Kerkh
& r/\a . 00132 | S/a Ma. Ali 4(C) appliconic

Address-Bankra

Nusrat Safi .

Bagan/Karkha
14374 & r/Ia i 0.0133 0.0047 S/o Md. Saii A{C) appilkaite
Address-Bankra
Salma Ashrafi
Bagan/Karkha d. Haki
14375 & /',( : (0133 0.0047 S/0 Md, Rakim.
g Ansarn

Address Bankra

Irtat Jah,
Bagarn/Karkha rlat Jahan

14376 ) 11,0132 0.0046 S/o Parvej 4(C) applic i

Address Bankra

For Office Use Only Pare 30f 6 12/02/202% 12.30 o .
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.No.055

Classification - : : : : e
Bagan Land Area-0.3400

Area (Acre) Rayat Remarks

Niknat Jahan D/Q
(.0133 Md Hakim 4C) appliv
Address: Bankra

Bagan/Karkha
na

B ka4 Md Karim Ansari «
14378 g 5% 13,0268 0.0093 S/0 Md Hakim  4(C) applic 20 Y
Address- Bankra
Md Matin Ansari
Bagan/Karkha
14379 & r(a J 0266 0.0093 S/o Haim 4(C) applicabl
: Address Bankra
Md Mahatuj
3 Bagan/Karkha o g e Annart - o5 e
14380 i 00266 0.0055 5/ Hakim 4{C) appin abl.
; Address- Bankra
'} Md Sahim Ansari
Baganf/Karkha . g :
143&1 & :a C.0266 0.0093 S/0 Md Hakiny  4{C) wopi ani

Address- Bankra

For Office Use Only Page dof 6 12/02/202512.3C p.m




Government of West Bengal i
Block land & land Reforms Office g 3, WP I
Plot Information N AN & 87

Listrict- nowrsh Block-Domjur
Block-Domjur J.L. No 155 Thana-Domjur
Classification -

Moura-Bansra

Bagan Land Area-0.2400
LR Piot N0.954
RSPlotng. 974 "
Khatian NO.  Classification Share Area (Acre) Rayat Remarks :
3 Bagan/Karkha " M‘d' Rahim Ansari
14382 ~ 0.)266 0.0093 S/0 Md Hakim 4C appiicabe

Address- Bankra

Mosarat Jahan
Bagan/Karkha e '

14283 0.0133 0.0047 W/o Md Ali 4C applicahe
na

Address Bankra

Nusrat Safi
Bagan/Karkha

14384 0.0133 0.0047 W/0 Md Safi 4C applicable
na

Address Pankra

Karkh Salma Asrati
14385 i i AT Y T 00047  S/OMdHakim  4C applicable

i Address- Bankra

frratat Jahan

Bagan/Karkha } ‘N/Oparver X
- .‘ 0 04] 4(‘14?!' a1
o na A 8 Ahamed Address- PR
Bankra
for Otfice Use Cnly Page 5 of 6 12/02/2025 12.30 p.m
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Government of West Bengal (', : j _'
Block land & land Reforms Office \:: X /
Flot Information N
Disurict Howrah Block-Comjur CLUILs
Block-Domjue J.L. No. 055 Thana Domnjut
: Classif cation -
Moura Bankra Bagan Land Area (1,3100
LR Piot No 954
RS Pt no, 974
Khatian NO.  Classification Share Area (Acre) Rayat Rernarks

Nikhat Jzahan D/o

B ¢ . b
14387 ek el 0.0134 0.0047 Md Hakim a4y applicatie
i Address Bankra
1.0000 0.34
For Office Use Only Page 6 of & 12/02/2025 12.30 p.m
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Rights of self occupied Land

Khatian no. 1153

d Total area of Plot Share of |Area of Land of Rayat
L Rayat Under the Plot
Plot no. Classific Renmarks
ation under the
|
Acre Satak Plot Acre Satak

973 Pukur 1(16 ana) 21
774 Bagan 1(16 ana) 47
781 Bagan Bhag Dong 1(16 ana) 39

Abdul Rejak S/0
Ahachuddin

Sakim- Nij 1357 Son
hoite

974 Bagan 1(16 ana) 34

Total area of Self Occupied Land 1 41

Khatian no. (Mai bata) of rent recipient of

) ) List of different khatian of subsidiary rights
subsidiary rights

Total area of Subsidiary rights
Total Area 1

41
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District-Howrah

Mouza Bankra

Khatian No.345

Thana
Domjur 1L Ne. 55
Special Context of
Name and Address of Rayat Rights Revenue Cass
Roads |Purta | Education
1 2 3 4A 4B 4C
Abdul Kuddus 10000
S/0 Md Abbas Rayat
Sakim- Nij
ATTESTED
S/d- lllegible
Revenue Officer 20/08/88
Description of Land
Share of Area of Land Of Rayat Under
Plot No. Classification Remarks Total Area of Plot  |Rayat che Bl
of Land Under
the Plot
Acre Satak Acre | Satak | Hectar| Ekar
5 6 7 8A 88 9 10A 108 | 10C | 10D
Hal
953  (Pukur 21 2500 05
752 Bagan/Bastu 4(4)c 47 556 02
Applicable
Total Plot Total Area of Land . 07
. X(_s‘
b \C&.‘
<« .;) - r "5 ‘ ,,\.“,‘!v;u,
,’u\f'!’)-t\. off® ™
w n M et




09.01.2025

Item No.6
PG/KS
Ct. No.1

Mr.
Mr.

Mr.
Mr.
Mr.

Mr.

Ms.

1.

W.P.A.(P) 453 of 2024
Sarbani Brahma
Versus
The Secretary, Panchayat and
Rural Development & ors.

Gausul Islam
Aktaruzzaman — ......... for the petitioner

Sandipan Banerjee
Ankit Surekha........ for the Howrah Municipal
Corporation

Sk. Md. Galib
Abu Siddique Mallik.....for the State

Manideepa (Paul) Roy.....for the respondents
16 to 20

This is a writ petition filed as a public interest litigation
by a person, who is a resident of Kalighat alleging that
there is illegal construction in a pond in R.S. Dag No.
973/L.R. Dag No. 953, R.S. Khatian No. 1153, L.R.
Khatian No.-495,10022,14368-14387, District-Howrah,
Block-Domjur, Mouza-Bankra by the respondent nos.

13 and 15.

. Mr. Galib, learned Government Counsel submitted that

in respect of the same property, another writ petition
was filed in W.P.A. 10707 of 2020 in which direction
was issued to the Pradhan to take action on the
representation and as against that order, an intra-
Court appeal was filed, which was dismissed by the
Hon’ble Division Bench. Thereafter the said writ

petitioner has filed a contempt petition in CPAN 912 of



5= ”
XC

2021 and by order dated December 6, 2024 service of

copies of the affidavit has been directed.

. Since the matter is already seised of by a learned Single

Bench, the question of entertaining this writ petition
that too at the behest of a resident of Kalighat does not

arise.

. Accordingly, the writ petition is dismissed.

No costs.
Urgent photostat certified copy of this order, if applied
for, be furnished to the parties expeditiously upon

compliance of all legal formalities.

(T.S SIVAGNANAM)
CHIEF JUSTICE

(HIRANMAY BHATTACHARYYA, J.)

371
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BEFORE THE HONBLE NATIONAL
GREEN TRIBUNAL EASTERN ZONE
BENCH, KOLKATA

0. A. NO. 52/2025/EZ

In The Matter of:

Hemanta Tah & Ors.

... APPLICANT

VERSUS

The State of West Bengal & Ors.

. RESPONDENT(S)

AFFIDAVIT ON BEHALF OF THE
RESPONDENT NUMBER 04, THE
DISTRICT MAGISTRATE & COLLECTOR,
HOWRAH

SIBOJYOTI CHAKRABARTI

Advocate

For The State of West Bengal
10
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